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16.00 Hrs.
MESSAGES FROM RAJYA SABHA
SECRETARY : Sir, I have to report the
following messages received from the Secre-
tary of Rajya Sabha :—
(i) **In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of
Business in Rajya Sabha, 1 am
directed to return herewith the West
.Bengal Appropriation (Vote on
Account) Bill, 1971, which was
passed by the Lok Sabha at its sitt-
ing heid on the 29th March, 1971,
and transmitted to the Rajya Sabha
for its recommendations and to
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state that this housc has no recom-
mendations to make to the Lok
Sabha in regard to the said Bill.”

(ii) *‘In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of
Business in the Rajya Sabha, I am
directed to return herewith the West
Bengal Appropriation Bill, 1971,
which was passed by the Lok Sabha
at its sitting held on the 29th March
1971, and transmitted to the Rajya
Sabha for its recommendations and
to state that this House has no
recommendations to make to the
Lak Sabhe in regard to the 'said
Bill.”

SHRI S. M. BANERIJEE (Kanpur) :
Why should they recommend at ali ? We
don’t accept it.

16.03 Hrs.
MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.

SHRI P.R. DASS MUNSI (Calcp-
att South) : Sir, I support the Motion
of thanks to the President for his Address
to the joint session of Parliament, as moved
by Mr. Bhagat in the House yesterday.

Sir, I have gone through the details of
President's Address and I am glade and
convinced that the problems of reality of
the Indian nation in the sphere of Indian
politics have been rightly projected in the
Address of the President. In general,the poli-
tical developments which we have seen in
the recent Elections have categorically divi-
ded the political parties into three block the
right reaction, the left adventurist and the
democratic progressive forces, It is a good
indication for the countiy's march towards
democracy and the future of nation-build-
ing that the democratic forces with their
progressive policies have come out success-
ful in the Election with the mandate of the
people, and I am happy that the Congress
(O) circus under the canopy of the grand
alliance was rejected by the people and the
nation. This is the day when we are consi-
dering the qoes:ion of the problems of
people as also the socialist aspects in the
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country and also as a representative of
youth of West Bengal [ share my heart with
the young people of India when we analyses
the problems now in the new political
sphere,

Sir, in the President's Address it is
fortunate that many things have been
projected and expressed rightly with an
outline and programme of the Goverpment.
But, I consider that the problem to-day in
India is really the problem of the youth in
general. Leader of the political Parties for the
last 23 years, leaders of different organisa-
tions in their parliamentary business and
outside the parliamentary affairs,have condu-
cted many things, made good speeches, have
written volumes and volumes,but, I am sorTy
to say many of them have failed to prove
their reality to truth and the destiny of the
people of India. Sir, to day, when we aro
considering whether we are coming away
from socialism, or moving towards socia-
lism, itis pota question of debats. The
duestion is this some problems are specific.

There are some remaining problems
today in our country, the problems of
education, the problems of unemployment
etc. We make resolutions; we make spee-
ches; wo make debates, But there are
certain things which I want to be stressed
specifically.  Unless and until the reality
of the young people of India is being
tackied, by all the leaders and all the poli-
tical parties, inside political parties and
outside political parties, I consider the pro-
blem will not be over. A number of Pre-

* sidential Addresses will be hald in this Joint

Session but the future of India will not
progress and the people will remain where
they are. So, I want 1o present the press-
ing problems of the young people of India.

As a matter of fact, today, the youth
are being told that they are indisciplined,
It is said, they cannot I::Ierata their pare-
nts, their guardians, they don’t obey their
teachais. Even the Ministers, Vice.Chan-
cellors, and leaders of society, when they



